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Expart statistics are compiled by the
DGCI&S in atcordance with the Revised
Trade ‘Classification and these are given in
their publication entitled Monthly Staustics of
the Forelgn Trade of India Volume I—Exports
and Re-exports, Under the classification there
isno separate Code No. for Engineeriag
Goods. However, for purposes of analysis,
both the DGCI&S and EEPC add up figures
of specified products to get the figures for engi-
neeting goods as & group Certain products
are included in the category of engineering
goods both in the DGCI&S as well as the
EBPC figures, However, certain other items
classified as engineering products by the
EEPC are not 50 classified by the DGCI&S.
Besides, there are some items which are inclu-
ded as engineering gouds by the DGCI&S but
not by the EEPC, It would appsar that
compiling its statistics, EEPC is guided by the
desire to include only those items whose export
promotion is the responsibility of the Couucil.

As question No. 943 related to the general
progress of exports of non-traditional Items,
reliance was put on the statistics published by
the DGCI&S in the reply. As the House
knows, this 1s the standard source for forsign
trade statisics However, for a detailed
analysis of exports of engincering goods whose
promotion 1s the responsibility of the EEPC,
we often use staustics published by the EEPC.
Since Question No. 947 related to the opera-
tion of quality control on export oriented
engineering goods, the figures used in answer-
ing it were those published by the EEPC,

1 do recognise that the existence of two
sety of figures for exports of engineering goods
can cause unnccessary confusion It would
be the endeavour of the Foreign Trade Minis-
try (o see that these figures do reconcile by
adoption of uniform classification of engi-
neering goods by the Export Promotion Coun-
cil as also by the DGCI&S.,

STATEMENT ON FARAKKA BARRAGE
ProJeCY

THE MINISTER OF IRRIGATION AND
POWER (DR. K. L. RAO) : 1beg to Iay on
the Table a statement (Hindi and English ver-
glons) on the Farakks Barrage Project. {Placed
in the Librarp. See No, LT-3126/72)

JYAISTHA 10, 1894 (SAKA)
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ANNuAL R¢PORT OF PrESS COUNCIL
OF INDIA

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA): On behalf of Shrimati Nandini
Satpathy, I beg to Jay on the Table—

(1) A copy of the Annual Report of the
Press Council of: India for the year
1971, under section 18 of the Press
Council Act, 1965

A statement (Hindi and English ver-
sions) explaining the reasons for not
laying the Hindi version of the above
Report simultaneously [Placed in
Library. SeeNo LT—3127(72),

@)

CerTIFIED ACCOUNTS ETC, 1970-71 OF
TextiLes COMMITTEE |

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C GEORGE) : [ beg to lay on the
Table a copy of the Certifled Accounrs (Hindi
and English versions) of the Textiles Commut-
tee for the year 1970-71 and the Audit Repost
thereon, under sub-section (4) of section 13 of
the Textiles Committee Act, 1963 |Placed
in Library. See No. LT—-3128/72].

TarIFF COMMISSION'S REPORT LTC. ON
FAIR SBLLING PRICE OF AUIOMOBILE
ANCILLARIES, AND REVIEWS AND

ANNUAL REPORTS OF CEMENT COR-~
PORATION OF INDIA LTD , New
DL AND  HINDUSIAN
MacuiNe Toots L1,
BANGALORS
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